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drawn to objectionable broadcasts 
over Radio Pakistan, which aie against 
the spirit of the Simla Agreement.

Surplus Posts |n Central Office of
E.P.F. Organisation

4374. SHRI RAMAVATAR SHAS-
TRI:

SHRI BHOLA MANJHI:

Will the Minister of LABOUR AND 
REHABILITATION be pleased to 
state:

(a) whether the staff of the* Inspec­
tion Unit of the Finance Mimstiy con­
ducted a survey of the working ot the 
E.PF. Oigamsation;

(b) whether the said Unit observed 
that some posts of the Officers were 
surplus 111 the Central Office of the 
E.P.F. Organisation; and

(c) if so, the action tnken by the 
authorities in this matter?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. 
KHADILKAR): (a) and (b). Yes.

(c) The recommendations contained 
in the Staff Inspections Unit Report 
have not been finally accepted by the 
Provident Fund authorities. The mat­
ter has been under correspondence 
between the Provident Fund autho­
rities and the Staff Inspection Unit.

Merit Quota Examination in ELP.F. 
Organisation

4375. SHRI RAMAVATAR SHAS-
TRI:

SHRI BHOLA MANJHI:
Will the Minister of LABOUR AND 

REHABILITATION be pleased to 
state:*

(a) whether merit quota examina­
tions have been introduced in tmany 
cadres in vhe E. P. F. Oi ganisation;

Cb) whether there is no proper 
Library and sufficient literature to 
advance the knowledge of the em­

ployees for better functioning of the 
examinations; and

(c) if so, the reasons vthy no Lib­
rary is maintained in the Central 
Office as well as m the Reional Offices 
of the E. P. F. Organisation?

THE MINISTER OF LAI OUR AND 
REHABILITATION (SHRI R. K. 
KHADILKAR): The Provident Fund 
authorities have reported as under:

(a) Yes.
(b) and (c). Merit quota examina­

tions being competitive in nature, 
it is primarily the respond I ility of the 
intending candidates to rquip them­
selves with the books required for the 
examination. However, regional Offices 
and Cential Office stock books consi­
dered necessary for the aJn 'nistrafron 
of the Act and the Scheme framed 
thereunder. The books available can 
b'* referred to by the intending can­
didates for the various examinations
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Repatriation of POW s. as precondi-
tion for Admission of Bangladesh 

into UN

4377 SHRI R S PANDEY
SHRI NAWAL KISHORE 
Sli/RMA

Will the Minister of INTERNAL 
AFiAIRS be pleased to state

(a) whether Government s atten­
tion has been diawn to the reported 
statement of Piesjdent Bhutto that 
Pakistani POWs be repatriated «**> 
the pure for withdrawal of Chinese 
Veto on the admission of Bangladesh 
into the UNO and

(b) if so the it action of Govern­
ment theieto and thp steps taken to 
counter such propaganda7

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL, AFFAIRS 
(SHRI SURENDRA PAL SINGH))
(a) Yes Sir

(b) The Government of India has 
consistently held the view that the 
repali lation of Pakistani prisoners of 
war cannot ba linked with the ques­
tion of the admission of Bangladesh 
into the United Nations This position 
has been explained by Indian repre­
sentatives in the United Nations a3 
well as to the Governments of the 
Members of the U N

Reported decision of NATO Political 
Committee to Increase Naval 

strength in Indian Ocean
4378 SHRI R S PANDEY Will the 

Minister of EXTERNAL AFFAIRS be 
pleased to state*

(a) whether Government's atten­
tion has been drawn to the reported, 
decision of the Political Committee 
of N A T 0 » meeting at London to

increase its naval strength in the In­
dian Ocean,

(b) whether Iran is also expending 
her naval operations m thp Indim 
Ocean, and

(c) if so the reaction of Goveir- 
ment thereto and the action taken to 
avoid big power rivalry and make 
the Indian Ocean a zone of peace’

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AF­
FAIRS (SHRI SURENJRA PAL 
SINGH) (a) Yes Sir

(b) Government have s*cn repoits 
to this effect

<c) The Governments view that 
the Indian Ocean area should be m 
aiea of peace, free from Gieat Ptowor 
presence, rivalues and tensions is 
'veil known India subscnled to t̂ «- 
i  us aka Declaration of Septemb r 
1470, and was one of the co-sponsors 
of the UN General Assembly Reso­
lution No 2832 (XXVI) of December 
Jo, 1971, calling upon all states to 
’maintain the Indian Otear area as a 
7one of Peace

Students in Military Academies
4379 SHRI R S PANDEY Will 

the Minister of DEFENCE be pleased 
Ij state

(a) whether the number of students 
in the Military Academies has been 
on the decline during the recent past

(b) if so, the reasons therefor, and
(c) the steps contemplated to att 

ract more students to join these insti 
tutions m the interests of country s 
defence’

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM) (a) There 
has been some decline in the number 
of the entrants to the Academies 
Training Institutions during 1971 and 
1972 compared to that in 1970

(b) Raising the minimum academic 
qualification to compete at the Na­
tional Defence Academy Examination,




